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The claim of Secured Financia Crltor KarurVysya Bankis
rejected fo the reason as mentioned below:
|a) Mr. Harish Gupta, promoter of the CD has offered immovable
property as collateral security to the Bank and he has given
Jconsent tothe bank to proceed for the sale of the sad property
SARFAES!
intere:
the purchase ofsad property which was accepted by the Bank.
b) Accordingly the Bank, has sold property to the bidder on the
asis of *as s what i where is and without any recourse” and
received entire sale consideration of Rs6.10 Crore on 27
December 2019 and siso isued sle certiicate o the bidder
Immovable |c) Therefore the sale consideration of Rs.6.10 Crore has been
o Property adjusted against the claim of . 6.02 Core as on the liquidation
1 [Karur vysya Bank 20002021 60204913 ofFinanciat o l o o] soo0un3 Hence ve.




